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In partial modification of this office Order No.OIC/RACC/Gaz./2023/23839/6-

23919/C dated 21.12.2024, the following Committees are hereby re-constituted at Rouse
Avenue District Court Complex, New Delhi, consisting of the following Judicial
Officers/Members, with immediate effect:-

signated Asame of the Judicial Officer/Member ite

airperson1
Computer Committee _ _ _ _ ___

Sh.gAtul
Sh. Jay Thareja, Spl. Judge (PC Act)(ACB) ll (:11

MemberKrishn_a_Agrawa_l M _ A

Sh. Sujit Saurabh, Presiding Officer, Labour Court _< Member llHa... _._.,_..._.. __. .......... . . _
r A-r----. v- r-— IFIPII-. ----------‘tl

‘ MM Member

map
"‘Member ii

s. Deepali Sharma, Spl. Judge (PC Act), ACB

p __* 7 CMM-_03g i g Hi”5 2*
Chairperson

Sh. Anil Antil, Spl. Judge (PC Act) (CBI)mmittee
__.__... .."_.:_.; K m

Member
-e..—...-__

T Egxual Harassment

i
‘ s. Jyoti Kler, Spl. Judge(PC Act) (CB1) Member

‘J._ I___ at III. _i __l ' _

s. Arvinder Kaur, Judl. Assistant, Copying
, gency Branch

Member
1

“ii3 __ _ _. __..-ii._

t r. Sadhna Gupta, Associate Professor , Department
f Zoology, Dayal Singh Collage, University of Delhi,P ew Delhi. Mobile No.9811130464

Member

____.-

>.

i 3 mmirtee to m°ni¢°r/ Sh. Amitabh Rnwat, Spl. Judge (PC Act) (cm) Chairperson 1-1
‘ bserve the reasons of —e——~-e———'-7- ———-~—--e+——~ ——-~ — -————~---3

elay of cases vending forish. Jay Thareja,Special Judge (PC Act) (ACB) Member '

CMM Member 41:
ore than 2 years ~—-1*-=e W —— " e—~

However, all the corresponden 'th the I-l0n’ble High“Court of Delhi, New Delhi shall be
d throu h the undersi ned Z. r' ~1'0LltE g g . _ 3,?“ Kq Q3 ,

//;4\")\ ‘g "I/z'\"“¢'£""G'M'£"G» Wt“! (Anju Bajaj Chandna) A_,._

rincipal District 8: Sessions Judge
1 3 B 4 % um-Special Judge (PC Act) (CB1)

5;‘ Rouse Avenue District Court,
I~:r‘}', New Delhi.
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No.Committee/RACC/Gaz./2

e-at */___ \Copy forwarded for mformano

1. The Registrar General, High Court of Delhi, New Delhi. '
2. The Principal District & Sessions Judge (I-iQs), 'lis l-lazari Courts, Delhi.
3).U~Ld. Judicial Officers, Rouse Avenue District Court, New Delhi.

. The Website Committee, Tis Hazari Court, Delhi
5. All the Branch ln-charges, Rouse Avenue District Court, New Delhi.

The In-charge, Computer Branch, RADC, New Delhi for uploading on the official website
. The P.S. to the undersigned.

All the concemed.
The Executive Engineer(Civil), PWD, RADC, New Delhi.

10. The Executive Engineer(Electrica1), PWD, RADC, New Delhi.
11. The Lockup lncharge, Rouse Avenue District Court, New Delhi.
12. The Police Chowki lncharge, Rouse Avenue District Court, New Delhi.
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t/i»U»~»/~-et,r.4 .
Principal District & Sessions Judge

-cum-Special Judge (PC Act) (CBI)
Rouse Avenue District Court,New Delhi.
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